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Shri Hathi: So far as the internal
organisation is concerned, as I have
said, we guspect Pakistan spies. They
‘may be agents within India; they may
be g0, but to that extent, they are
working as agents of the other party.
‘That way, Government are aware of
these activities. '

Shri Hem Barua: He has not rep-
lied to my question. There were two
parts to my question; the first part
was definitely about the political
manoeuvre, internationally, and the
campaign of slandar and calumny
against us; I wanted to know whether
Government were convinced of that or
not,

The Minister of Home Affairy (Shri
Nanda): All that has been going on
for a long time, We are certainly
aware of all that.
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Sharl P. Venkatasubbaiah (Adoni):
Apart from many of these Pakistani
spies being in India, there is a large-
scale suspicion that there is some in-
filtration in the Government services
in Jammu and Kashmir also, which
‘has been causing these frequent acts
o! sabotage and bomb explo-ions. If
that is so, may I know whether this
Government would advise the Jammu
and Kashmir Government to screen
their officers and see that such un-
desirable elements are weeded out?

Shri Hathi: We have no informa-

tion about infiltration among the
Jammu and Kashmir Government
officials, but we have information

about others coming in, and for deal-
ing with that, we @are strengthening
the orgeanisation there,
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INTRODUCTION OF DEPUTY
MINISTERS

The Minister of Communications
and Parliamentary Affairs (8hri Satya
Narayan Sinha): With your permis-
slon, Sir, I present to you, and
through you to thig honourable House
Shri P. S. Naskar and Shri Ramesh-
war Sahu who were sworn in by the
President as Deputy Ministers of
Health and Finance respectively on
the 1st October, 1964

—

13:03 hrs.
RE: SITUATION IN JAMMU AND
KASHMIR

Mr. Speaker: I shal] allow one or
two minutes to Shri Prakash Vir
Shastri also, because he was feeling
very much exercised that he must
also have some chance.
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Re. Food
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RE: FLOOD SITUATION IN ANDHRA
PRADESH

Shri P Venkatasubbaiah (Adoni):
May [ make a submission? Shri C.
Subramaniam and Dr. K. L. Rao had
an aerial gurvey of Andhra Pradesh
very recently, in order to see the dis-
aster that hag taken place caused by
floods. T would like to know whether
they will be able to make a state-
ment today about the extent of the
damage that has been caused and the
relief that is being given to the flood-
affected areas,

Shri Heda (Nizamabad): Let us
know what the Food Minister has
seen.

Mr. Speaker: Does he want to make
a statement?

The Minister of Food and Agricul-
tare (Shri O. Subramaniam): Not im-
mediately.

Mr. Speaker: If he is prepared to
make a statement, I shall allow him.

Shri Ranga (Chittoor): We had
tabled some calling-attention notices.

Shri Nambiar (Tiruchirapalli): We
Bad also tabled some calling-atten-
#on-notices.
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Shri C. Subramaniam: Not imme-

diately. A statement is being made
in the Rajya Sabha or has been made
already, and I can ask the Minister
of Irrigation and Power to make the
same statement here also. That in-
cludes information about our visit to
those areas also,

Shri Ranga: This raises a very im-
po-tant question of procedure The
“»1. Ministers, or I woulq say, the
(i wernment, have thought it fit to
make a gtatement there..

Mr Speaker: They will make it

here also just now.

Shri Ranga:. .but they have mnot
thought it fit to make the statement
here..They were waiting until we
had made a special request to you.
Was it not their duty to have made
that statement themiselves here? If
this is the way that we are going to
be treated and we are put into
trouble with the Chair, I would sub-
mit that it is not fair.

Suri €. Subramaniam: May I sub-
mit that there was a calling-attention-
notice already pending there? Since
I had recently returned after a sur-
vey of that area, I thought that in-
formation about this also ~oulqi be
incorporated in the statement which
was being made there.

Shri P. Venkatasubbaiah: But here,
the calling-attention-notice wag dis-
allowed.

Mr. Speaker: 1 had said the other
day also that if there was a calling-
attention-notice, which was either
pending or of which notice had been.
given only on that day and to which
an answer wag to be given, there
ought to be some co-ordination and
I must also be told that that was:
being answered in the other House.
Here, 1 am refusing a calling-atten-
tion-notice, when I receive it, on
technicalities or under the rules, but
that is allowed in the other House.
Of course, I would reiterate that the



